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IN THE CENTRALAOMINISTRATIVE TRIBUNAL 

•• 

Applicant(s) 

Advocate for 

Applicant(s) 

Notes of the Registry 

J 

JODHPUR BENCH, JODHPUR 

ORDER SHEET 

APPLICATION NO ...... (.Q:s-: ..... OF cy__p_,~ 

3.10.2007 

Respondent(s) 

Advocate for 

Respondent(s) 

Orders of the Tribunal 

None for applicant. 
flr1r. Kamal Dave, Advocate, counsel for respondents. 

.a,... 
List revised. None appears to press th®O-

41- ~· 
Application. The ordersheet,: shoVv;s that absence of the 

aoplicant/counsei renresenting anolicant, is consistent on 
' ~ I lo QJ.(' 

all the dates(subject to some exceptions: if an0.-It 

appears that applicant is not interested to prosecute the 

matter. O.A.is accordingiy dismissed for non prosecution. 

No costs. 

'D n nh , ') ( • .;,. r<..l:) .anaan, 
.Ad mv. fv1er, 1ber 

-( i\ ._, ,.. .• 
_;-. •. K.. 'i og J 
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